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Chief Executive Officers of  
all Primary (Urban) Co-operative Banks 
 
Dear Sir/ Madam, 
 
Section 23 of B. R. Act, 1949 (AACS) - Authorization for Specialized Branches – 
Central Processing Centres (CPCs) / Retail Assets Processing Centres etc. 

 
We have of late been receiving requests from banks for setting up of Specialized Branches 

like Central Processing Centres (CPCs)/ Retail Assets Processing Centres/ Regional/ Zonal 

Processing Centres. The matter was examined by us and it is advised that for opening of 

such Specialized Branches authorization under Section 23 of the B.R. Act, 1949 (AACS) is 

required. 

2. Need based authorizations for such branches would be considered for UCBs with a large 

network of branches having substantial volume of business to handle and process, which 

may ultimately result in cost reduction and faster approvals. UCBs desirous of opening such 

specialized branches may include the proposal in their Annual Business Plan explaining the 

need and objective for opening such centres.  

3. Applications may be submitted to the concerned Regional Office subject to fulfillment of 

the following eligibility criteria. 

i) Only Scheduled FSWM UCBs as defined in our circular ref: 

UBD.CO.LS.(PCB).Cir.No.24 /07.01.000/2013-14 dated October 1, 2013 meeting the 

assessed financial parameters will be eligible. 

ii) UCBs need to be CBS compliant. 

शहरी बैंक िवभाग,कें िीय कायार्लय, गारमेंट हाऊस, पहली मंिज़ल, डॉ ए बी रोड, वरली, मुंबई- 400018 भारत  
फोन: 022 - 2493 9930 - 49; फैक्स: 022 - 2497 4030 / 2492 0231; ई मेल: cgmincubd@rbi.org.in 

Urban Banks Department, Central Office, Garment House, 1 Floor, Dr.A.B.Road, Worli, Mumbai - 400018, India 
Phone: 022 - 2493 9930 - 49; Fax: 022 - 2497 4030 / 2492 0231; Email: cgmincubd@rbi.org.in  

बैंक िहन्दी में पऽाचार का ःवागत करता है — 
चेतावनी: भारतीय िरज़वर् बैंक द्वारा ई-मेल, डाक, एसएमएस या फोन कॉल के जिरये कोई भी व्यिक्तगत जानकारी जैसे बैंक खाते का 
ब्यौरा, पासवडर् आिद नहीं माँगा जाता है। यह धन रखने या देने का ूःताव भी नहीं करता है। ऐसे ूःतावों का िकसी भी ूकार से 
जवाब मत दीिजए।  

Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords, 
etc.It never keeps or offers funds to anyone. Please do not respond in any manner to such offers. 

 
 

https://rbi.org.in/en/web/rbi/-/notifications/review-of-norms-for-classification-of-financially-sound-and-well-managed-ucbs-8486


 

 4. UCBs authorized to open such branches should also adhere to the following conditions: 

i) These branches should be fully computerized. 

ii) These branches should be opened within the Area of Operation of the UCB as 

approved by RBI and should be opened on a cluster approach, i.e. certain number of 

branches should be linked to a specialized branch. 

iii) The branch should be opened at the place for which authorization has been issued by 

RBI and conversion from specialized branch to a normal branch and vice-versa should 

be carried out only with the prior approval of RBI. 

 

5. These branches shall not have any direct interface/ business transactions with customers 

except for creation of equitable mortgage, execution/ release of loan documents, initiation of 

recovery and follow-up measures etc. 

 

Yours faithfully, 

 

(A. K. Bera) 
Principal Chief General Manager 
 
 
 
 
 
 
 
 
 
 
 


